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are proving effective. Duringcthe half year
ending 30-6-1955, the number of beggars
detected was less, and the number of
beggars charged excess fares or pro-
secuted and imprisoned was more, com-
pared to the half year ending 31-12-54.

Shri H. G. Vaishnav: May [ know
how these beggars have entrance to the
platform and why are they not checked at
the very inception ?

Mr. Speaker: Order order. It is
obvious,

Shri H. G. Vaishnav: May I know
whether the authorities are aware that most
of these beggars are relatives of the rail-
‘way labourers ?

Shri Alagesan Andicated dissens.

Mr. Speaker: I think we better pro-
«<eed to the next question.

Hellicopters

*1492. Shri Ajit Singh: Will the
Minister of Communications be pleas-
ed to state

(a) whether it is a fact that Gov-
<ernment propose to encourage the import
of Hellicopters in India,

_ (b) whether any parties or compa-
mies have applied forimport licence; and

(c) if so, the decision taken by Go-
vernment in the matter?

The uty Minister of Commu-
anicaions (Shri Raj Bahadur) : (a) Go-
vernment have been encouraging the import
of Hellicopters.

(b) Yes.

(¢) In two cases Import Licences were
granted; three other cases are still under
consideration,

Shri Ajit Singh: May I know the
names of the companies which have applied
for import licence ?

Shri Raj Bahadur : (1) R. K.
Dundas (Eastern) Ltd. Bombay. They were
given permission but they could not
import. (2) tGovernment of Bombay. They
did import. (3) Moessm. Shivax
-C. Khambatta Ltd., Bombay.
(4) Messrs.  Shivax C. Kham-
batta Ltd.,, Bombay. (5) National Helli-
copters Ltd., Bombay. which was also the
same as Messrs. Shivax C. Khambatta
Ltd., Bombay. They were not nted
licence because the Government of Bombay
said that these firms hardly had any techni-
<al staff with them.
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Vanaspari Factories
. J;dg;. Shri T, Subrahmanyam: Will

inister of Food and Agriculture
pleased to  state:
(a) whether it is a fact that the Vanaspats
factories recently set up in South India
are not fuctioning;

(b) if so, the reasons therefor;
. () the total number of these facto-
ries;
(d) tl:;d total capital investment on

the
be

»

(c) the steps taken by Government
to cnabl: these factories to go inte

operation ?

The Minister of culture (Dr.
P.S. Deshmukh): (3) Yes. Seven out
of the thirteen vamaspari factories set up
after 1946-47 in South Indis are not

g at present,

1Ss¢ note below cols, 4513 and 4514.





